File no. N-15012/2/2024-Notary Cell
Governmenl of India

Ministry of Law and Justice

Department of Legal Affairs
steske sk sk ok koK

B Wing (Middle Wing)

AN Floor, Janpath Bhawan
New Delhi- 110001
Dated: 20.03.2024

Notice

Subject: Removal of name from Notary Register.

Name of following Notary stands removed from the Notary
Register on account of the reason mentioned against it:-

Date of Reason
Name Ei?n Address i;;ggtiocfe effect of lof
removal |removal
201-
Swaminarayan
Mulsinh g:ﬁ;r' Nr. Vedod
Virsinh [2509 | adodara,ii 1 09.2023[Death
Raj izampura, |Gujarat
Vadodara,
Gujarat,
390002
Under Secretary
Notary Cell
Department of Legal Affairs
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